IST OF CASES IN WHICH ELECTRONIC SERVICE OF PROCESS HAS TAKEN PLACE DURING THE MONTH OF APRIL 2025

COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC
N

NUMBER EMAIL ID SERVICE OF]
PROCESS

ISH. SANJEEV KUMAR AGGARWAL,| 301, [Suit for Recovery |[CS COMM-01.03.2025 TPIN JAIN VSNITIN 9818189667  [Nitin.arora [21.03.2025
IDISTRICT JUDGE (COMMERCIAL xtension 236/2025 ICHARVI AGGARWAL |ARORA k65@gmail
ICOURT)-01 Block, Tis| lcom

[Hazari

ICourts,

IDelhhi

01, \rbitration Petition|OMP (Df31.01.2025 [HDFC BANK  VSJANISH  [9811452022 fanishbhola [19.03.2025

[Extension [COMM- MUKEEM MUKEEM [BHOLA 17@yahoo.q

[Block, Tis| 121/2025 lom

[Hazari

ICourts,

IDelhhi

1301, [Suit for Recovery |[CS COMM-+19.03.2025 OHD. ASIF VS/ANAND [9868347568 fanand.290 [17.04.2025

[Extension 1314/2025 INARESH KUMAR ISINGH ls@gmail.col

|Block, Tis| m

[Hazari

ICourts,

IDelhhi

301, Suit for Recovery [CS COMM-26.03.2025 IKARTIK ~ GARG VS/SUDESH (9313195031  jsudeshkradfi1.04.2025

[Extension 339/2025 [FRANCHISE ~ INDIAKUMAR ocate@gm|

[Block, Tis| [HOLDING PVT LTD. il.com

[Hazari

ICourts,

IDelhhi

2 |SH. RAJESH KUMAR GOEL,CENTRAL [NIL
IDISTRICT JUDGE (COMMERCIAL|
ICOURT)-02

I3 [SH. ILLA RAWAT, DISTRICTICENTRAL [NIL
WUDGE, (COMMERCIAL COURT)-
03, TIS HAZARI COURT, DELHI

[MS  ANIL KUMAR  SISODIA,CENTRAL |NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-04

=

I5 [SH. MANOJ KUMAR DISTRICTICENTRAL [NIL
WUDGE (COMMERCIAL COURT)-05

6 |SH. NIKHIL CHOPRA, DJ COMM-CENTRAL [|NIL
06 TIS HAZRI COURT CENTRAIL
IDELHI

7 |SH. MUKESH KUMAR GUPTA,CENTRAL |NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-07




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC
N

NUMBER EMAIL ID SERVICE OF]
PROCESS

8 |SH. GORAKH NATH PANDEY,
IDISTRICT JUDGE, COMMERCIAL
ICOURT
9 [SH. DEEPAK GARG, DISTRICTICENTRAL [309 ICS ICS 04-04-2025 aibhav Goel Vs JawedRAJIV 9811826000  [rraiive(a2g,|25.04.2025
WUDGE, COMMERCIAL COURT-09 [THIRD (COMM)/3 Kkhtar IRAHEJA(P imail.com
[FLOOR 202 ,
[EXTENTI
ION
[BLOCK
1309 ICS CS 08-04-2025  [Union Bank of India Vs [KAMALJI [9890410729  |kamaljitsin [22.04.2025
[THIRD (COMM)/39 IRAJ KUMAR T SINGH] ghranot@g
[FLOOR l4/2025 [RANOT(P) imail.com
[EXTENTI
ION
[BLOCK
1309 ICS ICS 01-04-2025 [Sir Ganga Ram Trustsubhash [9811210664 |ADVOCAT [05.04.2025
[THIRD (COMM)/36 [Society Vs Rajvir Singh [kumar(P), [EKUMARI
[FLOOR 3/2025 @GMAIL.C]
[EXTENTI OM
N
[BLOCK
1309 ICS ICS [27-03-2025 IAMBAY FOOTWEAR VSKESHAV (9716442809 udgilkesh|o1.04.2025
[THIRD (COMM)/34 ASHISH TRADING CO [MUDGIL( lav@gmail.c
[FLOOR /2025 P), om
[EXTENTI
N
[BLOCK
1o |[SH. AJAY PANDEY, DISTRICTICENTRAL [307 (Civil ICS(COMM.) [10-02-2025 |SUNIL. KUMAR Prop.PRAVESH [8802151212  [N.A. [25-04-2025
WUDGE, COMMERCIAL COURT 175/2025 f M/s SawariyaKUMAR
[Trading Co Vs VIKAS|
[TUTEJA Prop. of M/s|
[Vasudev Bhim
07 (Civil OMP 08-04-2025  [Sri Selvi Indane GasM.P. 9643716457  [mpsrivigne [29.04.2025
(COMM.)13/| JAgency and Ors VsfSrivignesh sh@gmail.c
2025 IGodrej Finance] lom
[Limited
1 |SH. S.S RATHI, DISTRICT JUDGE,CENTRAL Rggﬁl‘zm leep Kr. Aggarl 9312769327 ertical.leg
ICOMMERCIAL COURT l@gmail.c
m
CS (COMM) 02.04.2025
S (COMM)/98/21-01-2025 M/S SAKARNI PLASTER (IND
“OURT egal @sigm|
ROOM 310 lalegal.in
S (COMM) igg‘;ﬁ&'}g&’&“@s 02.04.2025
MULTAN PAINTS AND
ELECTRICALS THROUGH
SPA HOLDER MR HEMANT
ARORA Vs MOHAMMAD
°S (COMM)/27106-03-2025 ARIF Archit Singhal| 9599043045
“OURT RPSSirohi | 9210103441 |-
[ROOM 310
S (COMM) 02.04.2025
ICS (COMM)/68/]16.01.2025 [SATPAL CHAUDHARY PROP



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#

COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCA" ADVOCA DATE ()3
ROOM REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC]|
N NUMBER EMAIL ID SERVICE OF)
PROCESS
COURT i i
[ROOM 310 nfo@jusla
offices.co
S (COMM) 02.04.2025
ICS (COMM)/10113-09-2024 VAISHNO WIRE PVT LTD Vs {Neeraj Gupta_| 9811267045
gggfﬂ"'ﬂo [dalipanand
° 91@gmail}
com
S (COMM) 5.04.2025
ICS (COMM)/21624-02-2025 M/S EMARSONS COURIERS T Dalip Anand | 9873476464
Rggy\";} N [Anish_bholl
a17@yahoo
Lcom
JOMP (1) (COMM) 3-01-2025 5.04.2025
MP (1) (COM! TATA CAPITAL LTD Vs Narin Anish Bhola | 9811452022
gg&Tsm [Anish_bhol|
la17@yahoo
Lcom
JOMP (1) (COMM) 07-02-2025 5.04.2025
OMP (1)
COMM.)/171/2 HDFC BANK LTD Vs SUMIT
025 [KUMAR GUPTA Anish Bhola | 9811452022
ng&z o [Anish_bholl
la17@yahoo
Lcom
JOMP (1) (COMM) 5.04.2025
MP (1) (COMM10-02-2025 DMI HOUSING FINANCE PVT| Anish Bhola | 9811452022
ng]‘\‘;} o delhilawyer|
76@yahoo
Lco.in
s (comm) 8.04.2025
Pradeep
S (COMM)/30418-03-2025 STATE BANK OF INDIA Vs M| _ Kalher 9999330725
~OURT Pavni Poddar robinsirohi
[ROOM 310 .
B1@gmail.c]
om
°S (COMM) p2.04.2025
S (COMM)/25304-03-2025 /S PRAYAG POLYMERS PV] 7838343021
OURT [Anish_bhol
[ROOM 310
17@yahoo
Lcom
JOMP (1) (COMM) p2.04.2025
MP (I) (COMM26-03-2025 [DCB BANK LTD Vs AKSHAY | Anish Bhola | 9811452022
;gg;‘;} N [Anish_bholl
la17@yahoo
Lcom
JOMP (1) (COMM) p4.04.2025
MP (1) (COMM17-04-2025 [TATA CAPITAL LTD Vs MAI{ Anish Bhola | 9811452022
R:gngno [Anish_bholl
h la17@yahoo
Lcom
JOMP (1) (COMM) p4.04.2025
MP (1) (COMM]17-04-2025 [TATA CAPITAL LTD AMANP| Anish Bhola | 9811452022



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#

COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCAT ADVOCA DATE OF]

ROOM REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC]|
N NUMBER EMAIL ID SERVICE
PROCESS
[COURT [mansimran|
[ROOM 310 hurana@eg
Imail.com
S (COMM) p4.04.2025
S (COMM)/31€20.03.2025 IPHARAM INDUSTRIES BAL. Sing 9818908905
ICOURT anjeev Chopr: kchopra6791
ROOM 31 ]
OOM310 (@gmail.co
m
S (COMM) 9.04.2025
[CS (COMM)/35(28.03.2025 ICANARA BANK Vs RAKESH 9711142200
Rggr\R/szm [Anish_bholl
; a17@yahoo
Lcom
JOMP (1) (COMM) 30.04.2025
MP (1) (COMM27.02.2025 [HDFC Bank Vs SUNIL ROHILL] Anish Bhola | 9811452022
gg&Tslo [Anish_bhol|
la17@yahoo
Lcom
JOMP (1) (COMM) 50.04.2025
JOMP (I) (COMM27.02.2025 [HDFC BANK Vs NITIN RAJPU| Anish Bhola | 9811452022
ngETm [Anish_bholl
la17@yahoo
Lcom
JOMP (1) (COMM) 0.04.2025
MP (I) (COMM26.03.2025 [TATA CAPITAL LTD Vs MAN| Anish Bhola | 9811452022
ng]‘\‘;} o [Anish_bhol|
la17@yahoo
Lcom
JOMP (1) (COMM) 0.04.2025
[TATA CPITAL LIMITED Vs
KTL INFRA PROJECTS LLP|
MP (I) (COMM05.04.2025 6000 Anish Bhola | 9811452022
Rgg& 1'3 N ladvsumitgy|
pta@gmail.
lcom
°S (COMM) 0.04.2025
S
COMM)/263/20 M/s KUNDAN LAL AND
s 05.03.2025 SONS Vs SANJIB BHUNIA | Sumit Gupta | 9811045845




COURT CASE TYPE CASE NO. OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]

ROOM T0 RESPONDENT NAME E MOBILE TE ELECTRONIC]|
NUMBER EMAIL ID SERVICE OF)
PROCESS
h2 [SH. RAVINDER BEDI, DISTRI IMISC DJ 145/2025 [10.03.2025 'HE NANITAL BAN 967568910 IALOKMPI [04.04.2025
WUDGE, COMMERCIAL COURT [LTD V/S POOJA YADAVIMOHAN @GMAIL.C]
& ORS M
ko1 [CS COMM 1334/2025  [25.03.2025 IM/S VASTRAM INDIAVIKRANT (9811377679 IADVOCAT [04.04.2025
PVT LTD V/S M/SJAIN [EWIDU@G]
[PRIYANSHU [MAIL.COM]
[ENTERPRISES
ko1 ICS COMM 331/2025  [22.03.2025 SHUBHAM GOEL V/SBHAVYA (9811389644 [SETHIBHAl04.04.2025
[DIMPLE DIXIT SETHI VYA@GMA|
[[L.COM
ko1 MP(I) COMM 1314/2025  |02.04.2025 [HDFC BANK LTD VSANISH 9811452022  JANISHBH [09.04.2025
[DOLY TYAGI [BHOLA [LA17@YAH]|
100.COM
o1 MP(I) COMM 1309/2025 02.04.2025 [TATA CAPITAL LTD VSANISH 9811452022  JANISHBH [09.04.2025
[MURLIWALA STONEBHOLA [LA17@YAH]
[INDUSTRY LIMITED] [00.COM
[7132
ko1 [OMP(I) COMM I310/2025  |02.04.2025 [HDFC BANK LTD VSANISH 0811452022  |ANISHBH [09.04.2025
ISACHIN TONGAR [BHOLA [LA17@YAH|
[00.COM
ko1 [OMP(I) COMM 311/2025  [02.04.2025 [HDFC BANK LTD VSANISH 9811452022  |JANISHBH [09.04.2025
INEHA VERMA [BHOLA [LA17@YAH]|
[00.COM
ho1 (OMP(I) COMM 312/2025  [02.04.2025 [HDFC BANK LTD VSANISH 0811452022  |ANISHBH [09.04.2025
ISURENDER [BHOLA [LA17@YAH]
0.COM
o1 MP(I) COMM 1313/2025  |02.04.2025 [HDFC BANK LTD VSANISH 9811452022  JANISHBH [09.04.2025
DOGENDER SINGH[BHOLA [LA17@YAH]
[PARMAR 0.COM
ko1 [CS COMM 264/2025 [05.03.2025 [UNION BANK  OFALOK 9911000126  |JALOK.ADV]09.04.2025
[[NDIA V/S RAJ KUMARKUMAR [2001@GM
IAIL.COM




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC
N

NUMBER EMAIL ID SERVICE OF]
PROCESS

[CS COMM 1368/2025 02.04.2025 18888888686 |RONNIE@ [15.04.2025

IAND ORS Vs SHREEBRARA [TANDONA
ISANT KRIPA| [INDCO.CO
IACCESSORIES PVT) M
[LTD AND ORS

ko1 [CS COMM 251/2025  [04.03.2025 INATHMAL VERMA V/S—EUMIT 9811045845 |ADVSUMI [16.04.2025
INISWA ENGGGUPTA TGUPTA@
[SOLUTIONS INDIA| IGMAIL.CO
[PVT LTD

ko1 [EX COMM l4/2025 28.02.2025 [TATA CAPITALSAVYASA (9910081428  [SACYASAC|19.04.2025
[LIMITED Vs M/SICHI K [HI.SAHAT
ISHREE ISAHAI(P), @GMAIL.C]J
[INTERNATIONAL OM

13 [SH. M.K NAGPAL, DISTRICTICENTRAL [NIL
WUDGE, COMMERCIAL COURT

14 [SH. ASHUTOSH KUMAR, DISTRICTWEST INIL
WUDGE (COMMERCIAL COURT)

5 [MS. HEMANI MALHOTRA,WEST l209 ICS COMM 205/2025 [21.03.2025 [Yes Bank Ltd VSLALIT 8130383143 alitpandey J06.04.2025
IDISTRICT JUDGE (COMMERCIAL [TABASSUM [PANDEY dv@gmail
ICOURT)-02 om

l209 IOMP I COMM 208/2025 [21.03.2025 [Yes Bank Ltd Vs SUNILLALIT 8130383143 [lalitpandey [30.03.2025
IGEHLOT [PANDEY dv@gmail
com
ICSCOMM 1351/2025 1.03.2025 [Yes Bank Ltd VSLALIT 8130383143 |[alitpandey j07.04.2025
IMOHAN CHANDER [PANDEY dv@gmail
com
ICSCOMM 112/2025  [31.03.2025 IAXIS Bank Ltd Vs [LALIT 8130383143 [lalitpandey [08.04.2025
[KAPIL KUMAR [PANDEY ladv@gmail
fcom
ICSCOMM 1352/2025  [10.02.2025 [Yes Bank Ltd Vs MOHD.LALIT 8130383143 alitpandey J08.04.2025
[ZAKI [PANDEY ladv@gmail
com




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]

ROOM REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC]|
N NUMBER EMAIL ID SERVICE OF)
PROCESS
16 |[SH. DIG VIJAY SINGH, DISTRI ICOMMERCIAL lcs(comm)  |06-02-2025 centurion packaging pichakit 981863613 itsi l20-02-2025
WUDGE (COMMERCIAL COURT)-03 102/25 td Vs Nine Plus shoes psinghal 2 i
td (@gamil.co
lcs(comm)  [28-02-2025 [PNB Vs Babita Mahawar [Ravinder (9999802509 [ravinder_a [21-02-2025
65/2025 iGupta [dv@yahoo.
com
7 |[SH. SANJAY JINDAL, DISTRICTWEST
WUDGE (COMMERCIAL COURT)
18 [SH. AJAY GUPTA, DISTRICT JUDGEWEST INIL
((COMMERCIAL COURT)
19 |[SH. NARESH KUMAR MALHOTRA,WEST INIL
IDISTRICT JUDGE (COMMERCIAL|
ICOURT)
20 [SH. ANURAG SAIN, DISTRICTINEW DELHI NIL
WUDGE (COMMERCIAL COURT)-01
21 |[SH. VIDYA PRAKASH, DISTRICTINEW DELHI 25 [EX. (COMM.) 238 / 2024 [24.12.2024 M/S BEDI & BEDIBHARAT 9810444651 9.04.2025
WUDGE (COMMERCIAL COURT) IASSOCIATES VS. |GUPTA
[DMRC
ICS (COMM.) 428 / 2019 [04.06.2019 [RADO UHREN AG VS. [KAMAL (9996605966 [15.04.2025
IASHOK KUMAR ANDNARESH
IANR.
IOMP (I) (COMM.) |37 /2025 |04.03.2025 IM/S CLIX CAPITALJRAVI 999916811 18.04.2025
ISERVICES PVT. LTD. [SHANKAR
IGARG
IOMP (I) (COMM.) [37/2025 |04.03.2025 IM/S CLIX CAPITALRAVI 999916811 18.04.2025
ISERVICES PVT. LTD. [SHANKAR
IGARG




COURT
ROOM

CASE TYPE

IOMP (I) (COMM.)

CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC
N

NUMBER EMAIL ID SERVICE OF]
PROCESS

IM/S CLIX CAPITAY
ISERVICES PVT. LTD. [SHANKAR
IGARG

137 /2025  |04.03.2025 1999916811 18.04.2025

ICS (COMM.)

130/2025 [15.01.2025 IM/S ACME PRINT PAC NITIN 9958617492  [19.04.2025
S. PUKHRAJ|IGOEL
[PACKGING

IOMP (COMM.) 246 / 2025 [02.04.2025 [[IFL SECURITIES LTD. [DEEPAK (9958121247  [19.04.2025
S. RAKESH|GAUTAM
[BHANSALI
ICS (COMM.) 85 /2025 [07.02.2025 [T VTODAY NETWORK [RADHIKA 9330543225 [19.04.2025
[VS. UPDHARA MEDIA |GUPTA
IOMP (COMM.) 64 / 2025  [17.04.2025 [KULDEEP GUPTA VS. SIDDHAR [NOT [22.04.2025
IM/S GROVY INDIATH IPROVIDED
[PVT. LTD. ICHAUDH
IARY
22 [SH. VINEETA GOYAL, DISTRICTINEW DELHI 24 24 ISUIT _ FOR[CS 31/04/2025 ANU [TARA .58E+009[21.04.2025
WUDGE (COMMERCIAL COURT)-03 [RECOVERY [(COMM)/256/2 IMALHOT [SHANKAR
025 IRA VS ... .JHA

IMS. SAVITA RAO, DISTRICT]
WUDGE(COMMERCIAL COURT)

ISOUTH




COURT
ROOM

CASE TYPE

CASE NO.

DATE

OFPETITIONER NAME VS

ADVOCA’

REGISTRATIO RESPONDENT NAME E
N

ADVOCATE ADVOCA DATE OF]

MOBILE
NUMBER

TE
EMAIL ID

ELECTRONIC
SERVICE OF
PROCESS

[MS. ANURADHA SHUKLA|
IBHARDWAJ, DISTRICT]
WUDGE(COMMERCIAL COURT)

ISOUTH

16, NewCommercial ICS 24.03.2025 IM/S OASIS TRADINGPUNEET 9899141610  |APD.PDHAJ05.04.2025
ICourt (COMM)/14 s M/SYUMCHA LLP |[DHAWAN 'AN@GM
[Block-I 8/2025 JAIL.COM
16, New[Commercial [Execution [27.01.2025 arun Gupta Vs THES GOEL (9810100554 [S.GOEL6@}07.04.2025
ICourt (Comm.)/19 [EXECUTIVE [YAHOO.CO|
[Block-I 2025 [ENGINEER
6, NewCommercial ICS 01.02.2025 co bank Vs M/S SZLS 9811008367 [[SCHAUH [08.04.2025
ICourt (COMM)/62 [FILMS ICHAUHA IANADVo1
[Block-1 2025 N @GMAIL.C]

OM
3 NewCommercial [OMP (I)}01.04.2025 [Fingrow Capital PrivateJITENDE (9911354578  PKSICHAL [08.04.2025
ICourt (COMM.)/27| ILimited Vs Jupiter IndiaR KUMAR ILNAN@G
[Block-1 138/2025 [Trading Co IMAIL.COMJ




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC
N

NUMBER EMAIL ID SERVICE OF]
PROCESS

6, wiCommercial ICS 04.03.2025 Small Farmers AgriCHAKRAD[7678160277 [CHAKRAD [23.04.2025
ourt (COMM)/111] business ConsortiumHAR [HARADV@|
Block-T 2025 SFAC) Vs MS SHRIPANDA 3MAIL.CO
IGIRRAJ COLD| M
ISTORAGE
3 NewCommercial [Ex.COMM -28.03.2025 [RAJESH MALIK VsHARPREE[|9811267302 [HARPREE [23.04.2025
ICourt IAward b [DHEERAJ ANAND [T SINGH T.S.ADV@
[Block-I |Arb. IGMAIL.CO
[Comm./5/2
025
16, NewCommercial ICS [17.04.2025 M/S GREATECH|NAVDEEP [9560523320 AIL.ATT [24.04.2025
ICourt (COMM)/19 [TELECOM ISINGH [RATANDAT]
[Block-I 6/2025 [TECHNOLOGIES PVT]| TRI@QGMA
ILTD Vs M/S GOYAL [[L.COM
[POLY PRODUCTS|
ICHANDIGARH
16, NewCommercial [Execution [28.03.2025 INarender Kumar Vs MSARVIND (9811088800 [|ARVINDG [24.04.2025
ICourt (Comm.)/53 OM DAILY NEEDSGUPTA [UPTAADV
|Block-1 2025 [RETAILING PVT LTD (@GMAIL.C]
OM
16, NewCommercial ICS [19.03.2025 [PUNJAB NATIONALJINDRA  [9311824970  |ASSOCIAT [26.04.2025
ICourt (COMM)/13 BANK Vs SHAHEEMNARAIN [ENARAYA
|Block-1 6/2025 IAHMAD IN29g@GMA]
[[L.COM
6, NewCommercial [Ex.COMM -17.04.2025 INEENA WADHWA VsPRABHJIT|9811139939 [PJAVHHA [26.04.2025
ICourt IAward b [KASHYAP MOTORSJAUHAR [R2009@G
[Block-I |Arb. [PVT LTD [MAIL.COMJ
IComm./8/2
025
16, NewCommercial [Execution  [05.07.2025 [[shita Construction VSRAKESH [9891194404 [RAKESH.A[26.04.2025
ICourt (Comm.)/57 [Raheja Developers Ltd [KUMAR IDVo8@GM|
[Block-1 2024 IAIL.COM
16, New[Commercial ICS 17.03.2025 IGSBA Builders Pvt LtdADITI 8130120087  [ADITI@RK]29.04.2025
ICourt (COMM)/13 s Arvind KumarSINGHAL IAPOOR.IN
[Block-I l0/2025 [Singhania
16, NewlCommercial [Execution  [10.01.20255 IDEVVRAT IMPEX PVTINAVRATA 9818906064 [NATWARR[30.04.2025
ICourt (Comm.)/7/ [LTD Vs Chauhan|N RAT IAT@GMAI
[Block-1 2025 rother plumbing fire IL.COM
pvt Itd
3 New|Commercial IOMP 29.04.2025 SHRI KRISHAN VSRAKESH (9999983704 |ADVPAWA [30.04.2025
ICourt (COMM.)/2 [HARVINDER KUMARICHAND [NKALRA31
[Block-I /2025 ISOLE ARBITRATOR 1@GMAIY
LCOM




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]

ROOM REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC
N NUMBER EMAIL ID SERVICE OF]
PROCESS
ISH. SANDEEP YADAV
26 [SH. SANJEEV KUMAR SINGH,SOUTH 29 ICommercial [OMP (I)01-03-2025 IAXIS BANK LTD Vs [Shobha 0811192158 srshobhagup (01-04-2025
ICOMMERCIAL COURT. (COMM)/195 IDINESH CHANDRA|Gupta(P), ta@gmail.co
1/2025 SHUKLA
Bo [Commercial [OMP (I}01-03-2025 JAXIS BANK LTD Vs [Shobha 0811192158 lsrshobhagup (01-04-2025
(COMM)/195 [DEEPAK (Gupta(P), ta@gmail.co
2/2025
B1 ommercial IOMP (I)01-03-2025 IAXIS BANK LTD Vs [Shobha 0811192158 srshobhagup (01-04-2025
(COMM)/195 BHINAV VERMA upta(P), a@gmail.co
3/2025 m
32 “ommercial MP (I§01-03-2025 JAXIS BANK LTD Vs [Shobha 0811192158 rshobhagup [01-04-2025
(COMM)/195 AVITA upta(P), a@gmail.co
15/2025 m
B3 “ommercial MP (I(14-02-2025 IAXIS BANK LTD Vs [Sunita 9871040589, indolexlaw |01-04-2025
(COMM)/150 SHEIKH ABDULfSingh(P),  [8920586266 (@gmail.com
3/2025 OTLEB
34 ICommercial IOMP (1)05-03-2025 IAXIS BANK LTD Vs [MAYANK (9873347330 mayank_ma [01-04-2025
(COMM)/203 IDIVYANSH SINGH IMAHAJAN hajan05@ya
[2/2025 P), hoo.com
5 ICommercial MP (1)05-03-2025 IAXIS BANK LTD Vs [MAYANK (9873347330 mayank_ma [01-04-2025
(COMM)/203 IAVALESH KUMARMAHAJAN hajan05@ya
1/2025 ISINGH P), hoo.com
6 “ommercial MP (IY05-03-2025 JAXIS BANK LTD Vs [MAYANK [9873347330 mayank_ma |01-04-2025
(COMM)/203 IAPURVA SINGH AHAJAN hajan05@ya
/2025 P), 100.com
B7 ICommercial OMP (1)05-03-2025 IAXIS BANK LTD Vs [MAYANK (9873347330 ayank_ma [01-04-2025
(COMM)/202 IASHISH KUMAR SAHU [MAHAJAN ajan05@ya
6/2025 P), 100.com




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC
N

NUMBER EMAIL ID SERVICE OF]
PROCESS

[Commercial MP (I05-03-2025 JAXIS BANK LTD Vs MAYANK (9873347330 mayank_ma |01-04-2025
(COMM)/202 ISHIWAM DIKSHIT AHAJAN| ajan05@ya
19/2025 P), 100.com
Bo ICommercial [OMP (I}05-03-2025 IAXIS BANK LTD Vs [MAYANK [9873347330 ayank_ma [01-04-2025
(COMM)/202 [CHANDRA MOHANMAHAJAN| ajan05@ya
72025 ADAV P), 100.com
Ko [Commercial [OMP (I(11-03-2025 JAXIS BANK LTD Vs [Sunita 9871040589, indolexlaw {01-04-2025
(COMM)/216 ISUKHWINDER SINGH [Singh(P), [8920586266 f@gmail.com|
[2/2025
1 ommercial ICS 05-08-2024 [UNION BANK OF INDIAJADITYA (9810197621 jitendragarg (01-04-2025
(COMM)/369 s RACHNA BANSAL  |PARASHA fdv@gmai.c
2024 R(P), m
2 “ommercial S 17-03-2025 [TOJO VIKAgﬁ?ajdeep 9811024784, jd ingh|01-04-2025
(COMM)/129 [INTERNATIONAL PVT[Rao(P), 9300420093 rao@gmail.c
2025 [LTD Vs NAMPONLIU| m
IASSOCTATES
3 “ommercial MP (I03-03-2025 IAXIS BANK LTD Vs MAYANK (9873347330 ayank_ma (02-04-2025
(COMM)/196 ANISH KUMARMAHAJAN ajan05@ya
18/2025 ISINGH P), 00.cOM
4 ICommercial [OMP (I}03-03-2025 [AXIS BANK LTD Vs [SANJEEV [9717028845 itigation@s [02-04-2025
(COMM)/195 IDADASO AMINSOPATHAK(P| reslegal.com
18/2025 IMAKANDAR D,
KBS [Commercial MP (I}03-03-2025 JAXIS BANK LTD Vs [SANJEEV (9717028845 itigation@s [02-04-2025
(COMM)/195 RAMESHKUMAR IPATHAK(P| reslegal.com
19/2025 RAMDULAR SHRIWAS ),
o “ommercial MP (I403-03-2025 [AXIS BANK LTD Vs [SANJEEV [9717028845 litigation@s 02-04-2025
(COMM)/196 ISARASWATI [PATHAK(P| reslegal.com
/2025 [LAKSHAMAN PAWAR |),
17 [Commercial [OMP (I}03-03-2025 JAXIS BANK LTD Vs [SANJEEV [9717028845 itigation@s (02-04-2025
(COMM)/196 OHAMMAD ILYAS [PATHAK(P| cslegal.com
1/2025 5
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ROOM

CASENO. DATE
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ADVOCA’
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N
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ADVOCA DATE OF]

TE ELECTRONIC

EMAIL ID SERVICE OF]
PROCESS

[Commercial MP (I03-03-2025 IAXIS BANK LTD Vs [SANJEEV (9717028845 litigation@s {02-04-2025
(COMM)/196 [KAVALKAR VINODPATHAK(P| cslegal.com
[2/2025 [PAUKUJT 5
Ko ICommercial [OMP (I}03-03-2025 JAXIS BANK LTD Vs [SANJEEV [9717028845 itigation@s [02-04-2025
(COMM)/196 ANOJ KUMARPATHAK (P} cslegal.com
1/2025 IBALAKRISHNAN 5
50 [Commercial [OMP (I}03-03-2025 JAXIS BANK LTD Vs [MAYANK [9873347330 ayank_ma (02-04-2025
(COMM)/196 ISHAKILA VEGUM AHAJAN| ajan05@ya
5/2025 P), 00.cOM
I51 ommercial IOMP (I}03-03-2025 JAXIS BANK LTD Vs [SANJEEV (9717028845 litigation@s [02-04-2025
(COMM)/196 [FULCHAND SUDAMPATHAK(P| reslegal.com
172025 IPATIL 3
52 “ommercial MP (22-03-2025 IJAXIS BANK LTD Vs MMAYANK (9873347330 mayank_ma (02-04-2025
(COMM)/243 R CONTRACTOR AHAJAN ajan05@ya
8/2025 P), 00.cOmM
I53 “ommercial MP (I07-03-2025 IAXIS BANK LTD Vs [SANJEEV (9717028845 litigation@s 02-04-2025
(COMM)/208 IALLARKHA HASAM[PATHAK(P| reslegal.com
2025 SAYCHA D,
154 ICommercial [OMP (IY07-03-2025 [AXIS BANK LTD Vs [SANJEEV [9717028845 itigation@s [02-04-2025
(COMM)/208 ISMITA MANGESHPATHAK (P} reslegal.com
3/2025 IDPABHADE D,
155 [Commercial MP (Ij07-03-2025 JAXIS BANK LTD Vs [SANJEEV (9717028845 itigation@s [02-04-2025
(COMM)/208 IKHACHAR IPATHAK(P| reslegal.com
16/2025 ISHIVRAJBHAI
ALKUBHAI
156 “ommercial MP (IY07-03-2025 [AXIS BANK LTD Vs [SANJEEV [9717028845 litigation@s 02-04-2025
(COMM)/208 [AVINASHBHAI [PATHAK(P| reslegal.com
1/2025 AMLAKARBHAI 5
ISEVUR
157 [Commercial [OMP (I}07-03-2025 JAXIS BANK LTD Vs [SANJEEV [9717028845 itigation@s (02-04-2025
(COMM)/208 ISINDHAV [PATHAK(P| cslegal.com
18/2025 UVRAJBHAI 5
IASHOKBHAI




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]

ROOM REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC
N NUMBER EMAIL ID SERVICE OF]
PROCESS
[Commercial MP (I07-03-2025 JAXIS BANK LIMITED pvinash 0811182985, favinash.adv (03-04-2025
(COMM)/211 s GAJRAJ SINGH umar(P), 011-41513189 (@gmail.com|
[2/2025
159 ICommercial [OMP (I}07-03-2025 JAXIS BANK LIMITED fvinash 9811182985, avinash.adv 03-04-2025
(COMM)/211 s ABHISHEK PANDEY [kumar(P), [011-41513189 |@gmail.com|
3/2025
10 [Commercial [OMP (I)14-02-2025 ES BANK LTD Vs |ANANJAY [70303 78800 [ASAPLEGA|03-04-2025
(COMM)/152 [RAJEEV KUMAR ISINGH(P), [LANDADV
15/2025 IOCATES@
IGMAIL.CO
M
1 ommercial [OMP (I§14-02-2025 [YES BANK LTD Vs |ANANJAY (70303 78800 IASAPLEGA(03-04-2025
(COMM)/152 ISUNIL KUMAR ISINGH(P), ILANDADV
16/2025 CATES@
MAIL.CO
162 “ommercial MP (I26-03-2025 S FINGROW[ITENDRA [0911354578 jkschauhan |07-04-2025
(COMM)/258 APITAL PRIVATEKUMAR |@rediffmail.
1/2025 [LIMITED Vs KESHAV[SINGH(P), fcom
[ENTERPRISES
163 “ommercial MP (I)28-03-2025 FINGROW CAPITALJITENDRA 9911354578 jkschauhan |07-04-2025
(COMM)/267 PRIVATE LIMITED Vs [KUMAR (@rediffmail
16/2025 [ELECTRONIC HUB ISINGH(P), fcom
4 ICommercial [OMP (IY07-03-2025 JAXIS BANK LTD Vs [MAYANK [9873347330 mayank_ma 07-04-2025
(coMM)/211 IARUN KUMARMAHAJAN hajan05@ya
/2025 IPANDEY P), hoo.com
5 [Commercial MP (Ij07-03-2025 JAXIS BANK LTD Vs MAYANK (9873347330 mayank_ma 07-04-2025
(coMM)/211 IRSHAD SAIFI IMAHAJAN hajan05@ya
15/2025 P), hoo.com
66 “ommercial MP (IY07-03-2025 JAXIS BANK LTD Vs [MAYANK [9873347330 mayank_ma 07-04-2025
(COMM)/211 ISHARVAN BISHNOI AHAJAN hajan05@ya
/2025 P), 100.com
17 [Commercial [OMP (I}07-03-2025 IAXIS BANK LTD Vs [MAYANK [9873347330 ayank_ma (07-04-2025
(COMM)/211 IALAM AHAJAN| ajan05@ya
1/2025 P), 100.com
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MOBILE TE ELECTRONIC
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[Commercial S [26-07-2024 IDiwan Chand Sharma VsRoop 0868118015 frctiwariadv  (09-04-2025

(COMM)/358 eeraj Malik (Chand @gmail.com|
2024 [Tiwari(P),

109 ICommercial [OMP (I}07-03-2025 |Axis Bank Ltd Vs AYANK 9873347330 ayank_ma [09-04-2025
(COMM)/208 ISHITA SRIVASTAVA AHAJAN ajan05@ya
1/2025 P), 100.com

[70 ICommercial IOMP (I)07-03-2025 IAXIS BANK LTD Vs [MAYANK (9873347330 ayank _ma [09-04-2025
(COMM)/208 IATUL KUMAR SINGH AHAJAN ajan05@ya
[2/2025 P), 00.cOM

71 ommercial IOMP (I)07-03-2025 IAXIS BANK LTD Vs [MAYANK (9873347330 mayank_ma [09-04-2025
(COMM)/208 [DINESH AHAJAN ajan05@ya
15/2025 P), 00.com

[72 “ommercial MP (1§07-03-2025 IAXIS BANK LTD Vs [MAYANK (9873347330 mayank_ma [09-04-2025
(COMM)/208 RAM CHAND AHAJAN ajan05@ya
7/2025 P), 00.cOmM

73 “ommercial MP (1j07-03-2025 IAXIS BANK LTD Vs [MAYANK (9873347330 ayank_ma (09-04-2025
(COMM)/208 IBHANUPRATAP AHAJAN ajan05@ya
9/2025 P), 00.com

74 ICommercial IOMP (1)§07-03-2025 IAXIS BANK LTD Vs [MAYANK (9873347330 mayank_ma [09-04-2025
(COMM)/209 SHIV PRATAP SINGH [MAHAJAN hajan05@ya
/2025 P), hoo.com

[75 [Commercial MP (1403-03-2025 [AXIS BANK LTD Vs [Sunita 9871040589, lindolexlaw [09-04-2025
(COMM)/195 IMANDEEP SINGH Singh(P), 8920586266 [@gmail.com
[7/2025

[76 “ommercial MP (I)20-03-2025 JAXIS BANK LTD Vs [MAYANK [9873347330 mayank_ma 09-04-2025
(COMM)/236 [TARUN SINGH AHAJAN hajan05@ya
3/2025 P), 100.com

[77 ICommercial OMP (I)14-02-2025 IAXIS BANK LTD Vs [Sunita 9871040589,  [indolexlaw [09-04-2025
(COMM)/151 IAMIT YADAV Singh(P), [8920586266 @gmail.com
1#/2025




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC
N

NUMBER EMAIL ID SERVICE OF]
PROCESS

[Commercial MP (I§11-02-2025 JAXIS BANK LTD Vs [Dharamdev (9810072439 lladevlawas (17-04-2025

(COMM)/133 [RITU OBEROI Singh(P), oci Q)
/2025 mail.com

79 ICommercial [OMP (D27-02-2025 JAXIS BANK LTD Vs [Shobha 0811192158 lsrshobhagup (17-04-2025
(COMM)/188 IANOOP SINGH (Gupta(P), ta@gmail.co
18/2025

0 ICommercial IOMP (If25-03-2025 IAXIS BANK LTD Vs [Sunita 9871040589,  findolexlaw |17-04-2025
(COMM)/251 RAKESH KUMAR Singh(P), 8920586266 [@gmail.com
19/2025

1 'ommercial [OMP (Df25-03-2025 [AXIS BANK LTD Vs [Sunita 9871040589, indolexlaw [17-04-2025
(COMM)/251 SAGAR AGARWAL Singh(P), [8920586266 @gmail.com
18/2025

82 “ommercial MP (I25-03-2025 [AXIS BANK LTD Vs [Sunita 9871040589, indolexlaw |17-04-2025
(COMM)/251 IRAVI KUMAR Singh(P), [8920586266 |@gmail.com
16/2025

3 “ommercial MP (I)25-03-2025 IAXIS BANK LTD Vs [Sunita 9871040589, indolexlaw |17-04-2025
(COMM)/251 JAKIR HUSAIN Singh(P), [8920586266 (@gmail.com
1#/2025

4 ICommercial IOMP (Df25-03-2025 IAXIS BANK LTD Vs [Sunita 9871040589,  findolexlaw |17-04-2025
(COMM)/251 RAVI VERMA Singh(P), 8920586266 [@gmail.com
15/2025

5 [Commercial MP (I)28-03-2025 [AXIS BANK LTD Vs [Sunita 9871040589, lindolexlaw [17-04-2025
(COMM)/267 HIMANSHU SINGH[Singh(P), 8920586266 [@gmail.com
18/2025 ICHAUHAN

6 “ommercial MP (I(12-03-2025 [AXIS BANK LTD Vs [Sunita 9871040589, lindolexlaw [17-04-2025
(COMM)/221 ISONI VIJAY RAI [Singh(P), [8920586266 |@gmail.com|
/2025

7 [Commercial [OMP (If11-02-2025 [AXIS BANK LTD Vs [Dharamdev [9810072439 dladevlawas [17-04-2025
(COMM)/132 ISHIVAM SINGH Singh(P), oci Q)
9/2025 mail.com
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TE ELECTRONIC
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[Commercial MP (I27-02-2025 JAXIS BANK LTD Vs [Shobha 0811192158 fsrshobhagup (17-04-2025
(COMM)/189 OHD KASIM IGupta(P), ta@gmail.co
/2025
9 ICommercial [OMP (I§10-02-2025 JAXIS BANK LTD Vs [Shobha 0811192158 lsrshobhagup (17-04-2025
(COMM)/127 RAHUL (Gupta(P), ta@gmail.co
1#/2025
o [Commercial [OMP (I§10-02-2025 JAXIS BANK LTD Vs [Shobha 0811192158 lsrshobhagup (17-04-2025
(COMM)/127 [HARUN KHAN (Gupta(P), ta@gmail.co
16/2025
1 ommercial IOMP (D27-02-2025 IAXIS BANK LTD Vs [Shobha 0811192158 srshobhagup |17-04-2025
(COMM)/188 IMARAN AHAMAD upta(P), a@gmail.co
[7/2025 m
2 “ommercial MP (If21-03-2025 IAXIS BANK LTD Vs [MAYANK (9873347330 mayank_ma [17-04-2025
(COMM)/240 ED PRAKASHMAHAJAN ajan05@ya
1/2025 ISHUKLA P), 00.cOM
3 “ommercial MP (Df21-03-2025 IAXIS BANK LTD Vs [MAYANK (9873347330 ayank_ma |17-04-2025
(COMM)/240 INOD KUMARMAHAJAN| ajan05@ya
1/2025 ISHARMA P), 00.com
04 ICommercial IOMP (D21-03-2025 IAXIS BANK LTD Vs [MAYANK (9873347330 mayank_ma |17-04-2025
(COMM)/240 ISOHAN SINGH RAWAT MAHAJAN hajan05@ya
15/2025 P), hoo.com
s ICommercial MP (D21-03-2025 IAXIS BANK LTD Vs [MAYANK (9873347330 mayank_ma |17-04-2025
(COMM)/239 PRATHVIRAJ SINGH [MAHAJAN hajan05@ya
1/2025 P), hoo.com
P6 “ommercial MP (I25-03-2025 [AXIS BANK LTD Vs [Sunita 9871040589, lindolexlaw [17-04-2025
(COMM)/252 PREMLATA [Singh(P), [8920586266 |@gmail.com|
/2025
7 [Commercial [CS [28-03-2025 [UNION BANK OF INDIAfJitendra 9810197621 jitendragarg [21-04-2025
(COMM)/156 Vs POONAM [Garg(P), fdv@gmail.
2025 om




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC
N

NUMBER EMAIL ID SERVICE OF]
PROCESS

[Commercial S 02-04-2025 “LIX CAPITALJRavi 9718182038, lassociatesrsg21-04-2025
(COMM)/165 [SERVICES PVT LTD Vs [Shankar  [9711461016 arg | @gmail,|
2025 /s Krishna SuperfGarg(P), om
Speciality Hospital
9 [Commercial [OMP (I)10-03-2025 [TOYOTA  FINANCIAL[Rahul 8376049807 ladvocateash [21-04-2025
(COMM)/214 ISERVICES INDIABhardwaj(P k.1 @gmail,
1#/2025 LIMITED Vs MOHD)), com
KHALID
100 [Commercial [OMP (I}01-03-2025 JAXIS BANK LTD Vs [Shobha 0811192158 lsrshobhagup [23-04-2025
(COMM)/195 ISURAJ CHOUDHARY  [Gupta(P), ta@gmail.co
16/2025
101 ommercial [OMP (D21-02-2025 [KOTAK MAHINDRARAJESH (9958726491 jangraadvoc [23-04-2025
(COMM)/175 IPRIME LIMITED Vs [JANGRA(P hte@gamil.c
2/2025 MIT JHA 3 m
102 “ommercial MP (Df21-02-2025 OTAK MAHINDRARAJESH (9958726491 jangraadvoc [23-04-2025
(COMM)/175 IPRIME LIMITED Vs [JANGRA(P te@gamil.c
3/2025 [PUNEET SINGH 5 m
103 “ommercial MP (D21-02-2025 KOTAK MAHINDRARAJESH  [9958726491 jangraadvoc [23-04-2025
(COMM)/175 PRIME LIMITED Vs JANGRA(P hte@gamil.c
1#/2025 IAMBIKA ENTERPRISES |), m
104 ICommercial IOMP (Df17-03-2025 KOTAK MAHINDRARAJESH  [9958726491 fjangraadvoc [23-04-2025
(COMM)/225 PRIME LIMITED Vs JANGRA(P te@gamil.c
/2025 ISONU DEVI D, m
105 [Commercial MP (I)28-03-2025 IPIRAMAL CAPITALIRAJESH 9958726491 jangraadvoc [23-04-2025
(COMM)/267 IAND HOUSEINGJANGRA(P ate@gamil.c
15/2025 IFINANCE LIMIITED Vs, m
IKULDEEP SINGH
106 “ommercial MP (I)28-03-2025 [PIRAMAL CAPITALIRAJESH 9958726491 jangraadvoc [23-04-2025
(COMM)/267 IAND HOUSEINGJANGRA(P ) il.c
3/2025 [FINANCE LIMIITED Vs |), m
ILAKHPAT SINGH
107 ICommercial OMP (T)28-03-2025 [PIRAMAL CAPITALRAJESH 9958726491 jangraadvoc [23-04-2025
(COMM)/267 IAND HOUSEINGJJANGRA(P ate@gamil.c
1#/2025 [FINANCE LIMITED Vs |), m
OHAMMAD SHARIB




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC
N

NUMBER EMAIL ID SERVICE OF]
PROCESS

[Commercial MP (I)28-03-2025 PIRAMAL CAPITALRRAJESH (9958726491 fjangraadvoc [23-04-2025
(COMM)/267 [AND HOUSEINGJANGRA(P fte@gamil.c
[2/2025 [FINANCE LIMIITED Vs |), m
OHD ANIS
109 ICommercial [OMP (I(17-03-2025 IPIRAMAL CAPITALIRAJESH 9958726491 jangraadvoc [23-04-2025
(COMM)/224 IAND HOUSEINGJANGRA(P lte@gamil.c
9/2025 IFINANCE LIMIITED Vs, m
ISHUBHAM KUMAR
110 [Commercial [OMP (I)10-03-2025 [TOYOTA  FINANCIAL[Rahul 8376049807 dvocateash 23-04-2025
(COMM)/214 ISERVICES INDIA LTD [Bhardwaj(P
3/2025 s KLD CREATION),
INFRASTRUCTURE PVT|
LTD
111 ommercial [OMP (I§17-03-2025 [PIRAMAL CAPITALRRAJESH (9958726491 jangraadvoc [23-04-2025
(COMM)/224 ND HOUSEINGJANGRA(P ate@gamil.c
18/2025 [FINANCE LIMIITED Vs ), m
[TARIQUE HUSSAIN|
NSARI
112 “ommercial MP 17-04-2025 ASHYAP MOTORS|Vaibhav 9899805856 vaibhav@m [24-04-2025
(COMM)/19/ PVT LTD Vs NEENAMahajan(P), lthajan.law
2025 /ADHWA
113 “ommercial MP (I)§18-03-2025 [AXIS BANK LTD Vs [Sunita 9871040589, indolexlaw  [30-04-2025
(COMM)/226 RITA SINGH Singh(P),  [8920586266 [@gmail.com|
[2/2025
114 ICommercial [OMP (I)18-03-2025 [AXIS BANK LTD Vs [Sunita 9871040589, indolexlaw [30-04-2025
(COMM)/226 IMOHD RAFIQ Singh(P), [8920586266  [@gmail.com|
3/2025
115 [Commercial MP (I(18-03-2025 [AXIS BANK LTD Vs [Sunita 9871040589, lindolexlaw [30-04-2025
(COMM)/226 ITIN KUMAR Singh(P), [8920586266  [@gmail.com|
15/2025
116 “ommercial MP (I(18-03-2025 [AXIS BANK LTD Vs [Sunita 9871040589, lindolexlaw [30-04-2025
(COMM)/226 RAMVIR [Singh(P), [8920586266 |@gmail.com|
16/2025
117 [Commercial [OMP (I(18-03-2025 JAXIS BANK LTD Vs [Sunita 9871040589, indolexlaw 30-04-2025
(COMM)/226 [ROHIT KUMAR Singh(P), [8920586266 @gmail.com|
[7/2025
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[Commercial MP (I(18-03-2025 [AXIS BANK LTD Vs [Sunita 9871040589, indolexlaw [30-04-2025
(COMM)/226 SAUMYA SHARMA Singh(P), [8920586266 @gmail.com|
18/2025
119 ICommercial IARB 16-04-2025 IKRISHNA PRATAP[SHASHI 8736089618 ladvshashika 30-04-2025
[A(COMM)/1/ SINGH Vs YES BANKKANT t94(@), il
2025 ILTD AND ANR AURYA com
120 [Commercial [OMP (I26-03-2025 [KOTAK MAHINDRARAJESH  [9958726491 jangraadvoc (30-04-2025
(COMM)/258 PRIME LIMITED Vs [JANGRA(P hte@gamil.c
3/2025 [RASIK PRODUCT PVT]), m
LTD
121 ommercial IOMP (I)28-03-2025 IPIRAMAL CAPITALRRAJESH  [9958726491 jangraadvoc [30-04-2025
(COMM)/263 ND HOUSEINGJANGRA(P ate@gamil.c
19/2025 [FINANCE LIMIITED Vs |), m
ISANGITA OM|
[PRAKASH
122 “ommercial MP (I)28-03-2025 [PIRAMAL CAPITALRRAJESH (9958726491 jangraadvoc [30-04-2025
(COMM)/265 IAND HOUSEINGANGRA(P te(@gamil.c
16/2025 [FINANCE LIMIITED Vs |), m
[RAMANDEEP SINGH
123 “ommercial MP (I)24-03-2025 JAXIS BANK LTD Vs fvinash 9811182985, vinash.adv [30-04-2025
(COMM)/248 IANIKET SURESH[kumar(P), [011-41513189  f@gmail.com|
16/2025 ANJREKAR
124 ICommercial [OMP (I)29-03-2025 JAXIS BANK LTD Vs favinash 9811182985, vinash.adv 30-04-2025
(COMM)/271 [CHETAN RAMESHkumar(P), [011-41513189 |@gmail.com|
[7/2025 AGARDHANKAR
125 [Commercial °S 19-04-2025 M/s SAGAR|PRATEEK 9818372768 kchambersofp|30-04-2025
(COMM)/198 [ENTERPRISES ~ ThroughlSOLANKI( fratecksolank
2025 fits Partner Mr Sunit Nangia[P), @gmail.co
Vs PAHUJA BUILDING| m
ATERIAL STORE AND|
JANR
126 “ommercial ’S 21-04-2025 IKAYEM FOODSISHANTNU [9999347367 fficeofllp@|30-04-2025
(COMM)/201 INDUSTRIES PVT LTD [AGGARW lgmail.com
2025 s KKR PRODUCTSAL(P),
IAND MARKETING PVT|
[LTD
27 [SH. LOKESH KUMAR SHARMA,SOUTH ko, NewCommercial ICS 24/02/2025 MS NORTH  EASTLLOYD (8291108069 iju@lloyd Jo4/04/2025
IDISTRICT JUDGE(COMMERCIAL| ICourt (COMM)/98 RGANISED AND landjohnso
ICOURT) [Block-1I 2025 [FLORITECH PVT LTD JOHNSON| Lcom
Vs MS IFFCO TOKIO(P),
IGENERAL INSURANCE]
ICO LTD
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10, wiCommercial ICS 06/02/2025  [QIS INNOVATION Vs manoj 9999330046 [rohan.shar j04/04/2025
ourt (COMM)/68 BLACK BOX umar(P), ma@gmail.
Block-1T 2025 fcom
ko, NewCommercial ICS 02/04/2025  [SHRI RAMESH KUMAR[Omprakas (9868167514 dvocate  [16/04/2025
ICourt (COMM)/16 Vs SHRI AMAN | (@prernag
|Block-11 7/2025 IMEHRA erma(P), Imail.com
ko, NewlCommercial ICS 01/04/2025  [Leafs and Roots IndiaAISHWAR[9711218010 pishwaryalejiz/04/2025
ICourt (COMM)/16 [Private Limited Vs |YE lgal@gmail.
|Block-11 /2025 [SNNR Private Limited [VERMA(P) com
o, New/Commercial ICS 18/03/2025  [Shakir Vs FRUIT FULJANKUR (9811126091  fankursingalji7/04/2025
ICourt (COMM)/13 [BUILDCON P LTD ISINGHAL( ladavocate
[Block-1T I5/2025 P), (@gmail.co
n
o, New/Commercial ICS 01/04/2025 ILeafs and Roots IndiaAISHWAR (9711218010 ishwaryalef17/04/2025
ICourt (COMM)/16 [Private Limited Vs [YE lgal@gmail.
|Block-11 13/2025 ISNNR Private Limited ERMA(P)| om
ko, NewlCommercial ICS 11/03/2025 IAMARO TRADING Vs [PANKAJ (8743904246 [ch.aakash8[17/04/2025
ICourt (COMM)/12 IAl Noor Exports [SINGH(P), Ib@gmail.co
|Block-11 7/2025 n
ko, New/Commercial ICS 26/03/2025  |GURINDER SINGH|Ashok 9811347338  fjadvocatesu J17/04/2025
ICourt (COMM)/15 INARULA Vs SHARADGupta(P), ilkapor3o
[Block-1T 2/2025 [KUMAR SINGH (@gmail.co

o, NewCommercial ICS 07/03/2025  [VISHESH MILIND Vs [Prakhar (9452303409 [dvprakharfe4/04/2025
ICourt (COMM)/11 [PARAN THAKUR [Srivastav( srivastav@
[Block-11 8/2025 P), lgmail.com
ko, NewlCommercial ICS 08/04/2025  |STATE BANK OF INDIARANI 9643680913  [rbhardwajaj24/04/2025
ICourt (COMM)/17 Vs BHUPENDRA [BHARDW sociates@
[Block-11 7/2025 [KUMAR SINGH IAJ(P), lgmail.com

28 |SH. LAL SINGH, DISTRICT JUDGE [SOUTH-
I[EAST
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29 [MS. NEELAM SINGH, DISSTRIC 4 ICommercial Suit|CS/COMM/ [03.04.2025 M/S DESIGNERSSAMYAK  [N/A IN/A 109.04.2025
WUDGE [EAST 276/25 [HOME VS. CCWPAIN
ISPECIALITIES
ICS/COMM/ |03.08.2024 [BHUSHAN DEALMARKHIMANSH[N/A IN/A [15.04.2025
2055/24 S RAJAN|U GARG
ICONSTRUCTION
ICS/COMM/ |03.08.2024 [BHUSHAN DEALMARKHIMANSH[N/A IN/A 15.04.2025
2953/24 S. VARIOUS INFRA [UGARG
ICS/COMM/ [03.04.2025 [PARDEEP KUMARGAURAV [N/A IN/A 15.04.2025
l072/25 IMALHOTRA IPURT
ICS/ 11.02.2025 M/S LANDMARKJPUNEET [N/A IN/A 17.04.2025
(COMM)/12 [LABELS VS.PAND G SINGH
6/25
[OMP(COM [10.03.2025 [RAJ GREEN ENGERGYANKIT IN/A IN/A 16.04.2025
IM)/28/25 S. ENERTIA SUNGUPTA
[POWER
ICS/COMM/ [19.04.2025 ICOMAC INDIA VS|/KUNAL [N/A IN/A [21.04.2025
I315/25 OGUE  SECURITIYKUKREJA
ISOLUTIONS
ICS/COMM/ [30.09.2024 ISHEKHAR GUPTA VS|SATENDE [N/A IN/A I25.04.2025
3749/24 IM/S SHAGUN CORP R KUMAR
ICS/COMM/ [26.10.2024 [BHUSHAN DEALMARKHIMANSH[N/A IN/A [28.04.2025
13818/24 S. MATRI SHAKTI[U GARG
[ENTERPRISES
130 [SH. AJAY KUMAR JAIN [SOUTH-
[EAST




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]
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31 [MS. ANU GROVER BALIGA ISOUTH-EAST XECUTION Ex.COMM J01-04-2025  [SMFG INDIA CREDITSH. 9560099232
[PETITION lAward by ICO. LTD. Vs RAKESHIKARAN [PROVIDE
|Arb. SHARMA CHHIBBE D
|Comm./10/2| R
025
IARBITRATION [OMP 01-04-2025 IM/S R.G. ASSESTS PVIMS. INDUlg711451772 INDUTYA |-
IAND (COMM.)/33| ILTD. Vs DR. SONIA[TYAGI IGL.o6@GM,
ICONCILIATION 2025 UINDAL IAIL.COM
IACT
[EXECUTION IEXECUTIO [01-04-2025 M/s CICOSH. 9711894196  ADMIN@T}--
[PETITION N [TECHNOLOGIES LTDANUDATT IASLAW.IN
(COMM.)/12 Vs M/SBACPVT LTD [DUBEY
2/2025
ICOMMERCIAL ICS 01-04-2025 IM/S AKSH OPTIFIBER|SH. 9416027279  [SHIVAMS |-
ISUIT (COMM)/26 [LIMITED Vs M/‘;EHIVAM IACHDEVA
I5/2025 MUKAND SYSTEMSSACHDEV VAI@GMA]|
IAND NETWORKINGA [L.COM
[PVT LTD
ICOMMERCIAL ICS 01-04-2025 TVID GLOBALSSH. 9310717274 IADVPRAV |-
ISUIT (COMM)/26 [TECHNOLOGIES [PRAVEEN [EEN92@G
6/2025 [THROUGH ITSSINGH [MAIL.COM]

[PROPRIETOR Vs M/S§
IAAL RESEARCH AND|
[SOLUTION  PRIVATE|

[ILIMITED
[EXECUTION [EXECUTIO [02-04-2025 M/S KAPOOR[SH. 9312046733 [YADAVRA |-
[PETITION N [MAGING PVT LTD. VSRAJENDE ZEN@GM
(COMM.)/12 ISHRI SANJEEVRR YADAV IAIL.COM
l4/2025 [KUMAR
[EXECUTION [EXECUTIO (02-04-2025 INIYOGI OFFSET PVT.[SH. 9971850060  |CONTACT |-
[PETITION N [LTD Vs Mr. BrijeshAYUSH (@INNOVA
(COMM.)/12 [Tiwari Proprietor IBEOTRA [TUSLAW.I
5/2025 N
ICOMMERCIAL ICS 04-04-2025 [Puran Chand Tamta VsSH. 9810906774  [SIDDHAR |-
ISUIT (COMM)/27 ISpice  Money LimitedSIDDHAR IATHSIKRI
9/2025 land Anr. IATH @GMAIL.C]
ISIKRT OM
ICOMMERCIAL _[CS 07-04-2025  |HANS  INDUSTRIESSH. AMIT|9871178106  [OFFICEA |-
ISUIT (COMM)/28 ICORPORATION LTD VSWADHWA 'ASSOCIA|
l4/2025 [EAGABRIZ SHIPPING TES@GMA|
[PVT. LTD. [[L.COM
ICOMMERCIAL ICS 07-04-2025 IM/S SPIRITED LABELSSH. 9811427955  IMUNISHL |-
ISUIT (COMM)/28 PVT LTD Vs GEMINIMUNISH IAW.VOHR
I5/2025 [PERSONAL CARE PVTVOHRA IA@GMAIL,

[LTD ICOM
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[COMMERCIAL ICS 16-04-2025 IGSI ENTERPRISES P . 9910358225 |OFFICE@
ISUIT (COMM)/30 [LTD. Vs M/S VYAS R IALL.CO.IN
0/2025 [ENERGY ALL
[EXECUTION [Ex.COMM -17-04-2025 IAJAY TRIKHA  VsSH. 9953455478 |[KHANNA_ |-
IPETITION lAward by IGURDEEP SINGH INOD IASSO@YA
|Arb. [KHANNA [HOO.CO.I
IComm./15/2 N
025
ICOMMERCIAL ICS [17-04-2025 IACE ENTERPRISES VsSH. 9999886478 |ABHINAY |-
ISUIT (COMM)/30 INEW SHOP C STOREABHINAY @LEGALK
7/2025 INETWORK PVTLTD  |GUPTA [NIGHTS.I
N
[COMMERCIAL ICS [17-04-2025 ISTATE BANK OF INDIA[SH. 18800784740 [|SUBHI1673|-
ISUIT (COMM)/30 Vs SEEMA [DHARME (@GMAIL.C]
8/2025 [INDRA OM
ISINGH
[COMMERCIAL ICS [17-04-2025 IGODFREY PHILLIPSSH. 18750905558  [LITIGATIO}-
ISUIT (COMM)/30 [NDIA LIMITED VsPRABHU N@ASHW
9/2025 INTC INDUSTRIESTANDON IATHHLEG
[LIMITED IAL.COM
[COMMERCIAL _ [CS 17-04-2025  |STATE BANK OF INDIAMS. 8896032838 |AGNIHOT |-
ISUIT (COMM)/31 s SHRI SAURABH ISUCHITA [RISUCHIT
0/2025 IDIXIT IA@GMAIL,
ICOM
[COMMERCIAL _ [CS P1-04-2025  |CAPITAL EQUIPMENTSH. 7683073187 |VERMA.VI |-
ISUIT (COMM)/31 [NDIA Vs R. K[|VISHWEN ISHWENDR|
9/2025 IASSOCIATES ANDDRA A@YAHOO|
[HOTELIERS PVT LTDVERMA LCO.IN
IAND ORS.
[EXECUTION EXECUTIO [23-04-2025  |M/S COMAC INDIASH. 0871236226 HITEAN |-
[PETITION N PVT LTD. Vs M/SKUNAL [DBLACKL
(COMM.)/14 IGREEN DAY ENVIROKUKREJA AWYERS@
/2025 IPROJECTS IGMAIL.CO
M
IARBITRATION [OMP [24-04-2025 MS SARIKASH. 9818906064 |[NATWARR}--
(COMM.)/3 ICHATURVEDI VSINATWAR IAI@GMAI
ICONCILIATION  |9/2025 IAGARWAL AUTORAI [L.COM
IACT [TRADERS
[COMMERCIAL ICS [24-04-2025 BENTLEY SYSTEMSMS. 0818061242 |AARSHIA |-
ISUIT (COMM)/33 [INC. Vs MR MANISHAARSHIA (@SAIKRIS
I5/2025 ISANWALKA AND ORS [BEHL [HNAASSO
ICIATES.CO}
M
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XECUTION [Ex.COMM -26-04-2025 SHREE GOPAL GUPTA[SH. AMANj7230812125 |AMOL_SH
[PETITION lAward by s M/S AIMS SANYASIWASIYA IARMA@SN|
|Arb. [DEVELOPERS PVT LTD IGPARTNE
IComm./19/2] [RS.IN
025
[COMMERCIAL ICS [26-04-2025 [LIVING MEDIA INDIASSH. 7838390214 |[SHAHRUK}--
ISUIT (COMM)/34 [ILTD Vs DALMIA LIFESHAHRUK] [HEJAZ@H
9/2025 ICARE PRIVATEH EJAZ OTMAIL.C
[LIMITED IOM
ICOMMERCIAL ICS [26-04-2025 IAMBHA ELECTRICSH. NITNj9810484224 [NAJANDC |-
ISUIT (COMM)/35 ISTORE Vs S. KJAIN IOMPANY
0/2025 \PROJECTS (@GMAIL.C]
OM
[EXECUTION [Ex.COMM -29-04-2025 ISMFG INDIA CO. LTD.,SH. 9560099232 [NOT -
[PETITION |Award b; [Vs RAJ KUMAR BAMBAKARAN [PROVIDE
|Arb. ICHHIBBE D
IComm./20/ R
2025
132 [SH. BHUPESH KUMAR SOUTH-
[EAST
133 [MS. NEERA BHARITHOKE,SOUTH-
[IDISTRICT JUDGE(COMMERCIALIEAST
ICOURT)
134 [MS. NIRJA BHATIA, DJ, DIGITAL-SOUTH- I30 ICS (comm) 67/2025 23.01.2025 IChemi Tech Engineersgh Akshi9999276662  jakshit@rei [22.04.2025
07, SOUTH EAST DISTRICT, [EAST [Pvt Ltd Vs M/S ShriNavaney lgnlegal.in

[Krishna Polymer & Anr.

ICS (comm) 228/2024 [01.04.2024 ISBI Vs Rajendra Prasad |[Amit 19312965659 hawla8jl@[24.04.2025
IChawla lgmail.com
°S (comm) 237/2025  [24.03.2025 [Sushil Kumar Garg VsSh 9310005051  [feam@ssle [24.04.2025
ittal Agencies atvinder galsolution
ingh .com
ICS (comm) 263/2025 [29.03.2025 IM/S R X Infotech PvtSh 9911315304 scentlawfi 29.04.2025
ILtd. Vs Bright BeginningManeesh rm@gmail.

[Pvt Ltd. IGumber lcom
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IOMP (comm) 23/2025 03.03.2025 ttar Pradesh RajkiyaSh. 9911797547  khivank@s [26.04.2025
INirman Nigam Ltd. VsShivank slaw.co.in
edang Soft Pvt Itd. ratap
ingh
ICS (comm) 2469/2024 [03.06.2024 Dainemo Pvt Ltd VsSh Rupinj9999996682  f[info@bahlajos.04.2025
ICrackle Telegram|Dhal Indbajaj.co
IChannel m
ICS (comm) 80/2025  [27.01.2025 [Trimaster Pvt Ltd VsRahul 9899218215  [rahulssmal [26.04.2025
[Punjab National Bank  [Malhotra otra@gm;
fil.com
ICS (comm) 256/2025 [27.03.2025 [State Bank of India VsMs Suchita8896932838 |agnihotrisuf25.04.2025
Sheela [Dixit chita@gma
fil.com
ICS (comm) 219/2024  [27.03.2025 [Bank of Baroda Vs PoojaSh. 0810872353  [Rajnish.12223.04.2025
[Yadav & ors. [Rajnish Ki l@yahoo.co
[Banyal
ICS (comm) 93/2025 131.01.2025 IM/S Trimaster Pvt LtdManoj 999936580 iticorpjuris|30.04.2025
[Vs Mr. Sudip Roy [Kumar ts@gmail.c
jom
ICS (comm) 99/2025 01.02.2025 IM/S Manpower GroupfParth Dixit[9810690505 [parth@mi [02.05.2025
[Service India Pvt Ltd Vs| Imansalaw.i
IOLX India Pvt Ltd
[CS (comm) 97/2025 31.01.2025 [[ndian Overseas Bank Vs{Surendra (8130522481 [surenralaw [15.05.2025
IM/S Arora Namkeen  [Kumar offices@gm|
fil.com
°S (comm) 193/2025  [10.03.2025 ICargo People logistics VsSh J 99811765540 fjsarora.58 [06.05.2025
r Satish Kumar |Arora (@gmail.co
ICS (comm) [Misc DJ 1330/2025 [Kenneth ArunPaul VsAkshat 18860349935 |adv.akshat [30.04.2025
IDinesh Goel IGupta lg@gmail.col
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ICS (comm) 135/2025 [14.02.2025 nion Bank of India VslLalit 9540009991  fadvlalitku [24.04.2025
amta Sharma [Kumar [mar5700@
lgmail.com
Misc Dj (comm)  [99/2025 23.01.2025 [Lexus Granito (India)Prit V0427464641  [pritshah20 [21.04.2025
ILtd vs SPJ Cargo Pvt LtdShah (@gmail.co
m
ICS (comm) 83/2025 28.01.2025 ueen Distiller & BottlesfSh  Vishal[856047570 pritesh209 [15.05.2025
Pvt Ltd Vs Harish[Thakur l2@gmail.co
IChauhan
ICS (comm) 211/2025  [17.03.2025 IM/S Omsons MarketingMr. Irshado811962836 dv.irshad [15.05.2025
[Pvt 1td Vs M/S GlowAhmed |@gmail.co
[[nfocom Pvt Itd [m
ICS (comm) 13752/2024 [17.09.2024 [Indian Overseas Bank VsHarshit (7417442181 advharshital26.04.2025
M/s Radha RaniGupta |@gmail.co
[Enterprises
IOMP (comm) 76/2024 05.11.2024 Budhiraja Electricals VsVivek 9810182555  [lexalliancev}28.04.2025
[Union Bank of India [Singh ivek@gmail
Lcom
ICS (comm) 57/2023  [17.04.2023 [Intex Technologies IndiaKaramveer(9891396019  [karamveer [03.05.2025
s Madhu Bala @ (@lexanalyti
Madhu Chadha lco.com
IOMP (comm) 22/2025 27.02.2025 IAngel One Ltd Vs UrmilKartik Dey [7982732837  |chambersk [03.05.2025
Modi dey@gmail |
lcom
MP (comm) 77/2024 11.11.2024 [Union of India Vs M/sjyoti 9716978896  Jiyotiadvoca[17.05.2025
ISingh Constructions teo6 @gmai
.com
ICS (comm) 242/2024 [03.04.2024 IM/s Convergia Digita]ﬁ{ajesh 9810195013  [kumarrajes|23.05.2025
[Education Pvt Ltd VsKumar lhadv@yaho
[Hans Internationall .com
ISchool
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ICS (comm) 13830/2024 [06.11.2024 IM/S Furnish Me DecorfMohd. 18826785667  firshad.mohj06.05.2025
ILLP Vs D Konceptz [lrshad mmed@g
Imail.com
ICS (comm) 1303/2025  [16.04.2025 IM/S Parajit IndustriesSh Manishj9818638678 anishmacf16.05.2025
's Pappu Kumar Macgregor lgregor @ya
00.com
ICS (comm) 325/2025  [16.04.2025 |Sh Akshitiz AliasiSh 9810149231  |vivekanand|06.05.2025
[Birmanie @ Anil VsVivekanan aw@gmail |
[Surender Kumarjad com
[Contractor
ICS (comm) 200/2025 [08.04.2025 ezlay Foods Pvt Ltd VsiSh Om[9868167514 dvocateop [19.05.2025
[Indospirit Bars Pvt Ltd [Prakash erma@gm
[Verma fail.com
ICS (comm) 256/2025 [27.03.2025 [State Bank of India VsMs Suchita8896932838 [agnihotrisufe2.05.2025
Sheela [Dixit chita@gma
fil.com
ICS (comm) 149/2025 [18.02.2025 [Central Bank of India Vs[Hardik 19999968277 ardikbedi [30.05.2025
ISabyasachi Das Bedi Ro@gmail.
om
ICS (comm) 43/2025  [25.04.2025 ICanara Bank VsSh Pratap/0990366723  [prana2500 [26.05.2025
[Himanshu Munjal Chandra lo@gmail.c
[Rana fom
ICS (comm) 102/2025 [01.02.2025 [State Bank of India Vs|Amit 7011848842  famit.advoc [20.05.2025
IAbhay Kumar Rajput  [Kumar te13@gmal
[Singh fil.com
°S (comm) 17/2025 10.01.2025 One 97 CommunicationsMr Rohitfg811074162 0hitjn200 j07.05.2025
s Welcome TheatresyJain B@gmail.co
[Pvt Ltd
IOMP (comm) 11/2025 01.02.2025 one ManagementPrashant [9999590003 |prashantm [26.05.2025
[Systems Pvt Ltd VsMehta ohanmehta
[Rama Arora (@gmail.co
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12.03.2025 IM/S Anchor Fab Vs M/SSh. 7979068894

35 [SH. RAJ KUMAR TRIPATHI,SOUTH-
IDISTRICT JUDGE(COMMERCIALEAST
ICOURT)
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136 [SH. PITAMBER DUTT, DISTRI
WUDGE (COMMERCIAL COURT)
137 [MS. RUBY ALKA GUPTA, DISTRICTEAST [Lo1 [CS COMM 250/2024  [30-08-2024 [SHADAAB CHAMANJPRIYANS 9868579849 | l04-04-2025
WUDGE (COMMERCIAL COURT) /SEKTADWIVEDI HU
ISHARMA
lo1 ICS COMM 217/2024  [25-07-2024 ISTANDARD IADDTYA (9044888880 [addtya.kap [23-04-2025
ICHARTERED BANKIKAPOOR or@erudit|
V/S KISHAN KUMAR| kelegal.asia.
SHARMA
101 ICS COMM 210/2024  [18-07-2024 [KRISHNA KUMARI V/SVEDANT |- redantprak [24-04-2025
[SANDEEP & ORS. lash@gmail |
om
101 ICS COMM 121/2025 19-04-2025 ISTATE BANK OF INDIAISUCHITA (8896932838 [agnihotrisufe5-04-2025
[V/S POORNESHAKM [DIXIT chita@gma
fil.com
101 ICS (COMM) l49/2025 14-02-2025 M/S ADZ METAKUNAL 8860092869 fassociatesp [29-04-2025
ISOLUTIONS PVT. LTD.JAIN j@gmail.c
/S M/S XY ADS PVT| om
[LTD.
101 ICS COMM 10/2024 [09-10-2024  [IMPEX HEALTHCARESUNIL  [9811981142 0-04-2025
[PVT. LTD. V/S SKITESHARMA ewtonlaw
IMEDICARE LLP & ORS| ichambers @
lgmail.com
101 ICS (COMM) 74/2025 [10-03-2025 ICANARA BANK V/SKUMAR dv.vishwje[30-04-2025
IMAYUR NANDWANI ISHWJE let@gmai.col
[ET [m
138 [SH. SANJEEV KUMAR MALHOTRA,NORTH- 1201, NewCS(COMM) 27/2025 19.03.2025 [DURGA  FILETERSR.K 9891539006 dvabhaym|07.04.2025
IDISTRICT JUDGE (COMMERCIAL)-EAST [Building [VS FIXIT AUTO ISHRA han@gma
o1 IKKD fil.com
IDO ICS(COMM) 26/2025 [IDURGA  FILETERSRAHUL (9971824432 dvocates.r|08.04.2025
VS CHEMOLEUMSRAI rlegal(@e
INDIA PVT LTD ail.com
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BRIJESH KUMAR GARG,SHAHDARA 301, New(CS ICS l06-03-2025 IM/S METAL MONGER 9582628330 farlegal266 j07-04-2025
IDISTRICT JUDGE, COMMERCIAL ICourt COMMERCIAL) [(COMM)/14 s MANU BANSAL RALHAN (@gmail.co
ICOURT [Building, 2/2025
[KKD/Delh
1301, NewlCS ICS 05-06-2024 [PUNJAB NATIONALBINAY 9868113796  pkmdelhi@]02-04-2025
ICourt COMMERCIAL) ((COMM)/34 BANK Vs. RAKESHKUMAR lgmail.com
[Building, l2/2024 [KUMAR RAY IMISHRA
[KKD/Delh
1301, New[CS ICS 28-02-2025 IBANK OF BARODA VsJUMESH [9910568669 fadvocateu [08-04-2025
ICourt COMMERCIAL) [(COMM)/12 IMOHD SHAHFAIZ JOSHI esh2005
[Building, 6/2025 |@gmail.co
IKKD/Delh|
1301, NewlCS ICS 13-02-2025 JANIL KUMAR Vs. M/S[SHITANS (9716068183  [saturnlaw [23-04-2025
ICourt COMMERCIAL) [(COMM)/10 ISONAC ENGINEER &HU GAUR (@gmail.co
[Building, 0/2025 IORS Im
IKKD/Delh|
1301, NewlCS ICS 11/03/2025 ISHUAIB SIDDIQUE Vs/SHARAT (9811051218 ffice@kco J19/04/2025
ICourt COMMERCIAL) [(COMM)/15 [ROGIN SON LOBO [KAPOOR ladvocates.i
[Building, 6/2025
IKKD/Delh|
[MS. KIRAN BANSAL, DISTRICTSHAHDARA [ROOM [COMMERCIAL ICS COMM|04-11-2024 lpunjab national bank VsMohit Raj [8800792205 [mohitrajad [01.04.2025
WUDGE, (COMMERCIAL COURT) INO 208 (CIVIL 560/2024 IRAMAN ARORA jocate@gm|
il
[ROOM [COMMERCIAL ICS COMMi21-01-2025 SHREE BANKEY[Sehdev 9718565756  [rakesh.nautjo1.04.2025
INO 208 [CIVIL l46/2025 [BEHARI FABRICS[Rana fiyal21@gm
[PRIVATE LIMITED fo|R il.com
[RAJENDER KUMA]
ISAINI PROP SANEX]
GARMENT
[ROOM |[COMMERCIAL ICS COMM|27-01-2025 IM/S SIRI INFINLEASEJAbdullah (8860141196 aurabhadvlo1.04.2025
INO 208 [CIVIL 65/2025 IPVT LTD Vs M/S KADghahid locate. jain@
[HOUSING PVT LTD lgmail.com
[ROOM [COMMERCIAL ICS COMM27-01-2025 IM/S SIRI INFINLEASEJAbdullah (8860141196 [saurabhadvjo1.04.2025
INO 208 [CIVIL 66/2025 IPVT LTD Vs M/S KADghahid cate.jain@|
[HOUSING PVT LTD lgmail.com
[ROOM [COMMERCIAL ICS COMMI27-01-2025 M/S CAPRISOAbdullah 8860141196  [aurabhadvjo1.04.2025
INO 208 [CIVIL 67/2025 IFINANCE LTD Vs M/Sshahid cate.jain@
[KAJ lgmail.com
[INFRASTRUCTURE
[PVT LTD




CASE TYPE

CASE NO.

DATE

OFPETITIONER NAME VSADVOCA’

REGISTRATIO RESPONDENT NAME E
N

ADVOCATE
MOBILE
NUMBER

ADVOCA
TE
EMAIL ID

DATE OF]
ELECTRONIC
SERVICE OF

PROCESS

[COMMERCIAL ICS COMM|o2-12-2024 IMS BASICRA 9899454835 [ks108@g |03.04.2025
INO 208 [CIVIL 605/2024 [HEALTHCARE [KUMAR Imail.com
[PRODUCTS PVT LTDSHUKLA
[THROUGH ITS AR SH]
TPUL JAIN Vs TAPAN|
INASKAR PROP OF
RTHOCARE
[SURGICAL
[ROOM |COMMERCIAL ICS COMMj|22-01-2025 IMS EON ADVISORSAnkit 9873172746  |paraschannjo8.04.2025
INO 208 [CIVIL I50/2025 PVT LTD Vs MSMehta l2010@g
[PARSHAVNATH mail.com
MEDIA PRIVATE|
[LIMITED
|[ROOM |COMMERCIAL ICS COMM|03-10-2024 JANOOP RAWAT VSSIDHANT (9650677902 fidhantdhi [15.05.2025
INO 208 [CIVIL I519/2024 ISHYAM KUMAR [DHINGRA| gra@advo
IAND catesidhant|
IJASSOCIAT idhingra.co
[ES
[ROOM [COMMERCIAL IOMP 21-03-2025 IGAURAV [Saurabh (0810162373 arkeshwar [17.04.2025
INO 208 [CIVIL ICOMM [ENTERPRISES Vs[Kumar nath@redif|
02/2025 IGURU TEG BAHADUR|Tuteja [fmail.com
[HOSPITAL
[ROOM [COMMERCIAL ICS COMM|01-06-2024 Accuprobe  HealthcareARJUN (90990091005 |advocatearjf17.04.2025
INO 208 [CIVIL 1323/2024 IAnd Diagnostics Pvt LtdKANOJIA n63@gma
s Apple Imaging fil.com
[ROOM [COMMERCIAL ICS COMM|08-04-2024 [Standard CharteredADDTYA 9044888880 ddtyakapoj17.04.2025
INO 208 [CIVIL 226/2024 [Bank Vs Nalin IndustriesKAPOOR or@eructit
[Private Limited lelogalasia
[ROOM [COMMERCIAL _ |[CS COMM30-01-2025 _ [UNIQUE _ TOYS  VSSADDAM 9643816144 [reedomlaw26.04.2025
INO 208 (CIVIL 77/2025 ISHIVAM FOODHUSSAIN ousellp@g
[PRODUCT ail.com
[ROOM |[COMMERCIAL ICS COMMj28-01-2025 [UNIQUE TOYS VSSADDAM (9643816144 [reedomlawj26.04.2025
INO 208 [CIVIL [70/2025 ISHIVAM TRADING [HUSSAIN ousellp@g
Imail.com
41 [SH. SANJAY SHARMA-II, DISTRICT] INIL
WUDGE, COMMERCIAL COURT
K2 [SH. PAWAN KUMAR MATTO DJ INIL
(COMM-04)




S. PREETI AGARWAL GUPTA,|

DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC
N

NUMBER EMAIL ID SERVICE OF]
PROCESS

INORTH-

IDISTRICT JUDGE, (COMMERCIALIWEST

ICOURT)




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC
N

NUMBER EMAIL ID SERVICE OF]
PROCESS

ISH.VINOD YADAV

WEST

K5 [SH. AMIT KUMAR, DISTRICTNORTH INIL
WUDGE, COMMERCIAL COURT

46 [SH. UMED SINGH, DISTRICTINORTH INIL
WUDGE (COMMERCIAL)

k47 [SH. PANKAJ GUPTA, DISTRICTSOUTH INIL
WUDGE (COMMERCIAL) WEST

48 [MS. SAVITA RAO, DISTRICT] INIL

WDUGE, COMMERCIAL COURT-
l02/SH. VIKAS DHULL, DISTRICI]
WUDGE, COMMERCIAL COURT.

4o [SH. RAKESH SYAL, DISTRICT] INIL
WUDGE, COMMERCIAL COURT-
03/SH. AMIT BANSAL, DISTRICI]
WUDGE, COMMERCIAL COURT-03

I50 [SH. RAKESH PANDIT, DISTRICTSOUTH INIL
WUDGE, COMMERCIAL COURT-04 (WEST

[TOTAL

N
a
°




	Form-3

